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poration  hotels from April 1975  to 
January 1976 has been piovisionally 
worked out to bo Rs. 15 65 lakhs. This 
figure is subject to audit and  adjust­
ment

<b> and (c) Y<*s, Sir. The profits of 
the India Tourism Development Cor­
poration hotels lor the last three years 
are as under:—
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City Compensatory Allow smce to Cen­
tral Government employees posted at 

Chandigarh

1W7. SHRI PRABOPH CHANDRA 
Will  the  Minister  of  FINANCE 
be pleased to state

{«0 whethtr  the  Central  Govern­
ment employees posted at Chardigarh 
get far Ies* (,'<> compen̂it. ry allow­
ance in compari&on to the allowance 
paid to the Punjab and Hary«*na Gov­
ernment employees posted at the same 

place; and

(b) if so. the reasons for this dis- 
pauty?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRIMATI 
SUSHILA ROHATGI) • <a» It is under­
stood that the Governments of Punjab 
and Haryana have sanctioned a com­
pensatory allowance of 12J per cent of 
pay to their employees at Chandigarh. 
Central Government employees posted 
at Chandigarh are entitled to a Special 
Compensatory Allowance at 5 per cent, 
their basic pay.

(b) In 1be matter of grant of com. 
pensatory  allowance  to  their  em­
ployees. the Central Government have 
their own separate critena which are 
based on the recommendations of the 
Third Pay Commission  and are  ap- 
plitd unifoimly throughout the couru 
try  The  Slate Governments  have 
their ou, n criteria in this matter, which 
differ not only as between the Centre 
find ihe States but  al&o as between 
the S4atvs themselves.

Fake Notes Gang in Kerala

3‘>08. SHRI  M. RAM  GOPAL
REDDY  Will  Ihe  Minister of FIN­
ANCE be pleased to slate

(a) whether a fake notes gang was 
recently smashed m Ke ala, md

(b) if so, the  nuin»H*r of  persons 
arrested?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRIMATI 
SUSHILA ROHATGI): (a) and (b). 
The information u> being collected from 
the Gosemment of Kerala and will be 
laid on the  Table ot the  House as 
soon as pôsibl*.

Production and Export of Tea

1909. SHRIMATI PARVATHI KRI- 
SHNAN: Will the Minister of COM- 
MERCE be pleased to state:

(a) the total production of tea dur­
ing the la-t three yt.*ir»,

(b) the total quantity of  tea  ex­
ported during that period,

(c) the amount earned by Govern­
ment as foreign exchange during that 

period; and

(d) what was the total quantity ot 
tea exported to rupee payment eoun* 
tries?




